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The 4™ April 2025

NO0.-4/Stha-18-(S. Ni.)-12/2024/1585—In exercise of the powers conferred by
proviso to Article 309 of the Constitution of India the Governor of Bihar is hereby pleased
to repeal The Bihar Water Resources Department Field Draftsman Cadre (Recruitment and
Service Condition) Rules, 2014 and make the following Rules to regulate the recruitment
and service conditions of Draftsman of the field offices of Chief Engineers of the Water
Resources Department .

1. Short Title, Extent and Commencement —

(1) These Rules may be called as the "The Bihar Water Resources
Department Field Draftsman Cadre (Recruitment and Service Condition)
Rules, 2025".

(2) It shall extend to the whole of the State of Bihar.

(3) It shall come into force from the date of publication in the official
Gazette.

2. Definitions - In these Rules, unless otherwise required in the context ;-

(i)  "Department" means Water Resources Department;

(i1)) "Cadre" means the cadre of Draftsman working in the field offices of
Water Resources Department, which shall also include persons to be
appointed under these rules;

(i) "Appointing Authority" means the Chief Engineers, Water Resources
Department;

(iv) "Appointed day" means the date of commencement of these rules;

(v) "Commission" means the Bihar Technical Service Commission;

(vi) "Field Establishment" means all the establishments under the control of
Chief Engineers, Water Resources Department.
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3. Structure of the cadre —
(1) The cadre structure of Draftsman is prescribed as follows:-
SL No Name of Category Level
1 Draftsman (Grade II) Basic Category / Grade
2 Draftsman (Grade I) First Promotional Level

The pay scale of posts at various level of the Cadre will be the same as may be
determined by Government (Finance Department) from time to time.

(ii)

(iii)
(iv)

The employees working on the posts at various levels of the Cadre before
the promulgation of these Rules shall be deemed to be automatically
included in this Cadre.

The number of the posts at various level of the Cadre shall be such as
may be fixed by the Government from time to time.

This cadre shall be at the level of the Chief Engineer.

4.  Eligibility -

(1)

2)

The minimum educational qualification for appointment on the post of
Draftsman (Grade II) shall be Matriculation from a Board/College/
University recognized by the State or Central government with
Diploma in Engineering in Draftsman.

The minimum age shall be 18 years on the date of the advertisement for
recruitment and the maximum age shall be such as may be determined
by the State Government (General Administration Department) from
time to time.

5. Recruitment-

(1)

(2)

€)

(4)

()

85% posts of Draftsman (Grade II) shall be filled up by direct
recruitment and 15% post shall be filled up by order of seniority
without examination, from such Tracer who possess the qualifications
for appointment on Draftsman (Grade II) post.

Upon the posts of the present working Tracers becoming vacant due to
promotion/ retirement, all 100% posts of the Draftsman (Grade II) shall
be filled up by direct recruitment.

The appointing authority shall calculate the vacancies occurring till 1st
April of every year and shall send requisition to the Commission by
30th April.

The Commission shall advertise the vacancies and after selecting the
successful candidates on the basis of competitive examination, shall
recommend the name of candidates to the appointing authority in order
of merit. The merit list shall remain valid for one year from the date of
the recommendation.

All recruitments shall be done in the basic category / grade post of
Draftsman Cadre on recommendation of the Commission.

6. Recruitment by Promotion-

(1)

2)

3)

The appointing authority shall prepare the seniority list of Tracer
employees possessing matriculation with Diploma in Engineering in
Draftsman.

Promotion will be given as per seniority on the recommendation of the
Promotion Committee constituted under the Chairmanship of the
concerned appointing authority.

The Promotion Committee shall be constituted by the concerned
appointing authority by separate order.
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7. Probation period- A person appointed by direct recruitment shall be on
probation, which shall be for one year. If the service and conduct of the employee in
probation period is not found satisfactory, his/her probation period may be extended by
another one year. If the service of the employee in the extended period of probation is not
found satisfactory, he/she shall be discharged from the service.

8. Confirmation—A person appointed by direct recruitment shall be confirmed
after completion of satisfactory probation period and passing of the hindi noting and drafting
examination and computer efficiency examination.

9. Seniority - Inter se seniority of the members of the cadre shall be in accordance
with the order of merit as determined by the Commission but the inter se seniority
determined prior to coming into force of these rules shall remain unchangeable:

Provided that the employee appointed through promotion in a recruitment year
shall be senior to the employee(s) appointed through competitive examination in concerned
recruitment year:

Provided further that if an employee is transferred from one zone to another zone at
his request, he shall be the junior to the person(s) appointed in his/her recruitment year in
the transferred zone, but if any employee is transferred on administrative ground, then his
seniority shall be unaffected.

10. Reservation -The reservation roster prescribed by the General
Administration Department, Government of Bihar from time to time, shall be applicable to
the direct appointments and promotions.

11. Residuary matters -With regard to matters not specifically covered by these
Rules, the members of the cadre shall be governed by the Rules, Regulations or orders
applicable to the officers/employees of the State Government at appropriate level.

12. Removal of difficulties - The Government (Water Resources
Department/General Administration Department) shall have power to issue such general or
special instructions, from time to time after consultation with the Law Department which
may be necessary for removal of difficulties in implementation of any of the provisions of
these Rules and is not inconsistent with the provisions of these Rules.

13. Interpretation - If any doubt arises in interpretation of any provision of
these Rules, that matter shall be decided by the General Administration Department and its
decision shall be final.

14. Repeal and Savings —

(1) The Bihar Water Resources Department Field Draftsman Cadre
(Recruitment and Service Condition) Rules, 2014 and all related
resolutions, orders and circulars previously issued are hereby repealed.

(2) Notwithstanding such repeal, anything done or any action taken under
the said Rules, orders or circulars shall be deemed to be done or taken
under these Rules as if these Rules were in force on the day on which
such thing was done or such action was taken.

By the order of Governor,
Santosh Kumar Mall,
Principle secretary .
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